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@) 7y (e ! GO FASHION (INDIA) LIMITED

WIS LU CIN: L17291TN2010PLC077303
RESERVE BANK OF INDIA Registered office :No 43/20, Nungambakkam High Road, Chennai,

e . Tamil Nadu 600034. Phone :044-4211 1777,
AwiiiBa SRl OF OAISENITE SIRSEL DI TROUINRT My i Website : www.gocolors.com | E-Mail ; companysecretary@gocolors.com

Reserve Bank - Integrated Ombudsman Scheme (RB-108)

T Reserve Bank has mandatad allits regulated enfities o have a mechanism b theioend b resolve the complaims racaived bym\
from thair Customears, which is considerad a5 the Internal rigvance Bedeass Machanism of ragilated entitis,
« The Reserve Bank has alsa pul in place an expediious and cost-free Aliernate Grevance Hedress Mechanism for resciution of

customer complaints relating to deficiencies in services rendered by s ropulated entities through the Reserve Bank - Integratad Based on the recommendations of the audit committee, the Board of

Ombudsman Schame, 2021 (RE-10S) Directors of GO FASHION (INDIA) LIMITED (“the company®) at its meeting
+ Banks, Non-Banking Financial Companigs (NBFE), Payment System Participants (PSP} and Credif Information Companies (CIG) are . . .

considered as regulated entities under the Grievance Redress Mechanism. held on January 25,2025 has approved the unaudited financial results for
= The RB-I0S adopts a “0ne Naten One Ombudsman® approach for 2l complaints agamnst any requialed antities. 1t is theretore no the quarter and nine months ended December 31, 2024 which have been

longer nacassary for A compiainant by kantdy undar which Ombudsman schemefollice, hefshe shousd file a comglaint wath the . P . .

Ombudsman. subject to a limited review by Price Waterhouse Chartered Accountants
" Lr,ggﬂpéﬁlrgxﬂﬁt ragulated entities nat covered under the RB-I0S are handled at Consurner Education and Protection Cells LLP Statutory Auditors of the company, in terms of Regulation 33 of SEBI

l'\‘_The st of requiated entities coverad under the ambit of RB-105 and CEPC can be accessed by visiting hitps/cms.ii,org.in /,/ (Listing Obligations and Disclosures Requirements ) Regulations, 2015

What to do if you have a complaint?

— - ) The aforesaid results are also being disseminated on Company’s website at
Youcan lodge complaint against the regulated entity at is beanch or throwgh anling in the grievance redrassal porial o any other mode . . . . . .
as mentioned in its website. Get acknowledgement or save the reference number of the complaint ] https://www.gocolors.com/investor-relations. and can also be accessed Scan the QR Code to view the financial

by Scanning a Quick Response code given: results on the website of the company

When (o approach the RBI Ombudsman?

/\%u:anapprnaahmeﬁﬁl Dmbudsman, in case _h\. For Go Fashion (India) Limited
« Mo replyis received Irom the regulated entity within 30 days - Anytime within one yvear and 30 days from te date of your compiaint .
o repuiated entity Gautam Saraogi
. Eezplr;!;inm from the regulated entity is unsatisfactory - Anytime within cne year of receipt of reply from the concerned Place : Chennai Executive Director & CEO
Lt K1) 4
e Date : January 25,2025 DIN : 03209296
¢ Tha complaint should contain all reguésite delzils / information as perthe complaint form prescribed in the BE-I0S.
« Tha complaint should not kave bean dealt with/ pending with any ather forem (like Courts) or dealt earier by the RBI Dmbudsman
i Filing complaint directly with REl Dmbudsman, without approaching the regulated entity, may lead to its rejeciion. _f,;'

How lo lodge a complainl with RBI?

Complzint against the regulatad entity can be filed thradgh any of the following modes: L : D H

« (nline throwgh the Complaint Managament Systerm (CM3) portal of RBI 21 hitos:/ems.rhi org.in BUILDING A BETTER LIFE

4

« Physical complaint (letter/ post) inthe form as spacified in Annexuse in the RE-103 o *Centralized Receipt and Processing Centra,

L grerpeeperepersppme ‘ MACROTECH DEVELOPERS LIMITED

How to know more about lodging & complaint with RBI?

For-more informateon, you can approach BBl Contact Centre facility with Toll-free Mumber: 14448, The cortact center with ereriu:tin.-::qﬂ~ Registered Office: 412, Floor- 4, 17G , Vardhaman Chamber, Cawasji Patel Road,

Vpica Responsa System (IVRS) i5 available 24x7, while the facility to connect to Gontact Centre personned is availatée from Monday to Horniman Circle, Fort, Mumbai - 400 001
Saturday except National Holidays, between 8:00 AM to 10:00 PM for English, Hindi and ten regional languages {Assamese, Bengall. Corporate office: Lodha Excelus,N M Joshi Marg, Mahalaxmi, Mumbai - 400011
Gujarati, Kannada, Malayalam, Marathi, Odia, Pungabi, Telugu and Tamil) ,, Tel : 49122 6773 7373; Email : investor.relations@lodhagroup.com
, ﬂ STATEMENT OF UNAUDITED FINANCIAL RESULTS FOR THE QUARTER AND
Pleasa Visil
FAQs on BE- 105, 2021 - hips.www rbiorgin'scriptsFS_FAQs aspxiin=2743 NINE MONTHS ENDED DECEMBER 31' 2024
. Or GMS Portal - og:/lcms (i org. iy ¥ The Board of Directors of the Company at their meeting held on January 25, 2025 approved
.-”T_fjl:lnjr tﬂrqnlaint,glad?ainstﬂepnsi! Insurance and Credit Guarantee Carporation, members of pubfic can lodge the complaint at following™, the unaudited financial results for the quarter and nine months ended December 31, 2024,
address e-mail
The Ganeral Manage: The full financial results of the Company along with the Auditor's Limited Review Report, are
Gﬂmlill_mlﬂ‘- Redressaitel =~~~ available on the Stock Exchanges website at www.bseindia.com / www.nseindia.com and
N ceraioe SOpoTion are also posted on the Company's website at https:/iwww.lodhagroup.com/investor-relations/
Epp. Mumhaiﬂenl%&amw Station financials which can be accessed by scanning the Quick Response Code,
culla, Mumba )
E?mall dicge, |;|:.I aintscahi arg.in For the other line items referred in Regulation 52(4) of the SEBI (Listing Obligations
S Lontact No, 022- 2301 9645 A and Disclosure Requirements)Regulations, 2015 pertinent disclosures have been made

to the Stock Exchange(s)jviz. www.bseindia.com and that of the Company's website

https:/fiwww. lodhagroup.comfinvestor-relations/financials
For Macrotech Developers Limited

9836677433, 7003319424

For All Advertisement Booking

sd/-
Abhishek Lodha
Place: Alibag Managing Director and CEOQ
Date: 25- January- 2025 DIN: 00266089
GRP Limited T{ WIS ADITYA BIRLA FINANCE LIMITED
_ _ (CIN: L25191GJ1974PLCO02555) _ EAH TﬂL Registered Office : Indian Rayan Compound, Veraval, Gujaral-362266
Reglstered Office : Plot No.8, GIDC Estate, Ankleshwar - 393 002 Dist. Bharuch, Gu;arat 5 ADWSE ﬂrHI'H.‘.h ﬂlﬁl:l! -IE:- Fﬂl:" H T':'Ek Parh H I'||:Ir- Eﬂn‘.ﬂlﬂ"‘_ Nr HIJI:- Mﬂ" Emgam II_I MIJI'II:IIL mﬁa MH
Tel no.: 022 67082600 / 2500, e-mail id : investor.relations@grpweb.com, website: www.grpweb.com POSSESSION NOTICE
SEE RULE B (1) OF THE SECURITY INTEREST (ENFORCEMENT) RULES, 2002
. .' EXTRACT OF UNAUDITED FINANCIAL RESULTS FOR THE QUARTER & NINE MONTHS ENDED 31 DECEMBER, 2024 ] A i A - ; !
i Lakhs) Wheraas the undersigned being the Authorlized Offlear of Aditya Birla Finance Limited (ABFL) undear the Secunfisation and
- Raconstrection of Financial Assals and Enforcement of Security intarest Act, 2002 (54 of 2002} and in exarcise of the powers
Standalone Consolidated conferred Uis 13 (12) read with Rule 3 of the Security Interest (Enforcement) Rules, 2002 1ssued a Demand Notice dated
- Nine Months Nine Months mentioned below s 13(2) of the sa8d Act calfing upon you baing the borrowers {Mames & Addresses mentioned below) to
- Sr Particulars Quarter ended ended Quarter ended ended repay the amount mentioned In the said notice and interest thereon within 60 days from the date of receipt of the said notice
No. The Bosrowers mantoned harein below having failed to repay the amount, nolice is hareby given to the Bomowars mentionad
31-12-2024 | 31-12-2023 31-12-2024 | 31-12-2024 | 31-12-2023 31-12-2024 herein below and 2 the puldic In general that the undersigned has Taken SYMBOLIC POSSESSION of the property described
Unaudited | Unaudited Unaudited Unaudited Unaudited Unaudited herain below in exércise of powers conferred on him O her ender Section 13{4) of the said acl read with Rule 8 the Security
- Interest {Enforcement) Rules, 2002, The Borrewers menticned here in below In parficular and the public in general are hereby
1 | Total Income from Operation (Net) 12,868.00 10,966.68 37,862.34 13,226.20 10,968.75 39,010.86 cautioned not bo deal with said property and any dealings with the proparty will be subject o the charge of Aditya Birla Financa
c ) 2 | Net Profit / (Loss) for the period (before Tax, Limited (ABFL) for an amount & mentoned hereln under and Interast therson
. . . 761.60 607.07 2,263.77 604.27 571.11 1,724.78 e s ; ;
Exceptional and/or Extraordinary items) The Borrower's atbention is invited 1o the provisions of sub-Sec. B of S5ac. 13 of the acl, in raspect of tima available, to redeam
. - the secured assets
3| Net Profit / (Loss) for the period before tax (after 761.60 607.07 2,263.77 604.27 571.11 1,724.78
Exceptional and/or Extraordinary items) L N ot i Ban H“l b Demand Hotice ﬂmﬂpﬁuntﬂmmmhhl’mm Passession
. . ma 1] ]
4 | Net Prgﬁt / (Loss) for the pe'rlod after tax (after 582.04 461.80 1654.92 438.35 431.19 1125.66 K. Date & Ofs, Amt. (Proparties Merlgaged) Date
Exceptional and/or Extraordinary items) Al That Land Measuring About 1 Coftah,
5 | Total Comprehensive Income for the period 15 Chitlacks 13 5q. FL. Together Wiith Struciure
[Comprising Profit / (Loss) for the period (after tax) 592.75 385.20 1,523.02 449.06 354.59 993.76 DN Date: |Standimg Therson Forming Fad of Dag No
and Other Comprehensive Income (after tax)] . . 11.91.2024 1985 Under khatian Mo, 269 & 270, J. |. No.
. . 1. Mr. Snehamay D, (3. Mrityunjay De) ¥ #a5" o ModEs - Kanamaa: tnder B s, 24812025
6 Equity Share Capital 533.33 1:33-33 533.33 533.33 133.33 533.33 112, Mrs. Shreeja De, (W, Mr. Snehamay De) F x ; (SYMBOLIG
: : . lLoan Account No. © ABFLKOLDSBO0D00 25707 24,52, 359.26 | Chinsura, In The Distreit - Hooghly Lying And POSSESSION)
7 | Other Equity (excluding Revaluation Reserve) as shown ) ) T ) ) )l v a5 on Siwated A1 Or Upon And Presenily Known
in the Audited Balance Sheet of the previous year 07.11.2024 |and Numbered As Municipal Holding Mo. 180,
8 | Earnings Per Share (of X 10/- each) (for continuing $!'fl|'l1_ﬂ'-ﬂ Lane Under HUI1¢_1;'H| 'Iu"-:'H_F-ﬂ Mo 2
and discontinued operations) (*Not Annualised) 'Within The Limiis of Bansberia Municipality.
1. Basic : (in X) 10.91 * 8.66 * 31.03 * 8.22 % 8.08 * 21.11* 4 e i All that pieice and psn:al of prgierlg Village -
. — 1. Mr. Susanta Adhikary, Slo. Sanjoy Adhikary | DN Date: |Utarayan, Block-0, Dag Mo, 136 B350,
2. Diluted : (in ) 10.91 * 8.66* 31.03 * 8.22* 8.08* 21.11* | 2. Sumanta Adhikary, Sio. Sanjoy Adhikary | 13.11.2024 |Khatian No. 588, J. I No. 78, Mouza Uttarhat, | g 4 aie
Notes: o |3 Chameli Adhikary, Wie. Tapan Adhikary 4 P 0. Barasal, P. § Barasat, Untler Barasat E‘i'HﬁL‘ILIE
1 The above is an extract of the detailed format of Quarterly/ Nine months ended Financial Results filed with the Stock Exchanges under Regulation 33 of the 4. Barnali Adhikary, Wo. Shankar Adhikary, 223917848 {Munciplaity. Ward MNo. 16, Kolkata-T00 124, {
SEBI (Listing Obligation and Disclosure Requirements) Regulations, 2015. The full format of the Quarterly/ Nine months ended Financial Results are available ILaan Account Mo, ' ABFLEKOLDSBOOO00R463S & A% 00 Az Bounded :- East - House of Bran: West POSSESSION)
on the Stock Exchange websites (www.nseindia.com & www.bseindia.com) and on the Company’s website (www.grpweb.com). ABFLEOLDSEODDO1 02754 13.11.2024 |- 10 FL Wide Road: North : 10 Fi WME'HME'.
2 The above results have been reviewed by the Audit committee and approved by the Board of Directors at their meeting held on 24" January, 2025. R : 5 . _' Y d
. . : o South : House of Uma Das Gupta,
3 Figures for the previous period are regrouped/reclassified wherever necessary, to make them comparable.
Place : Hooghly / Barasat, West Bengal sdi-
FOR GRP LIMITEC] Date : 26072025 / Authorised Officer, ADITYA BIRLA FINANGE NMITED
HARSH R. GANDHI / \
Place : Mumbai MANAGING DIRECTOR
Date : 24' January, 2025 DIN: 00133091 / FORM G

LINKPOINT ADVISORY PRIVATE LIMITED OPERATING IN TRADING OF
SHARES AND SECURITIES AT KOLKATA
{Under sub-regulation { 1) of regulation 364 of the Inschsency and Bankneptey Board
cf India (Insolvency Reaolution Proceas for Corporate Persons) Regulations, 2016}

RELEVANT PARTICULARS

/ INVITATION FOR EXPRESSION OF INTEREST FOR

1. | Mame of the corporate debbor Linkpaoint Advisory Private Limied
alomg with CIN CIM: D41 40WBE2HOPTC 151509
2 | Address of the registerad office Foom Mo B03G, Shaila Tower, Bih

floor. J1/16, EP block, Salt Laka,
Sector, Kotkata - 700097

S . SFErErre

i '-.JHL -uf mt}s:-h,

4. | Details of place wivere majority of Mo Fized Assets Availzable
fixed assets are located

5 | Inslalled capacily of main products! P4
SEryiceEs

6, | Quaniity and value of main products! Mo Sales in last financial yesar
__ | senvices sold In last financial year
q T NumnarefempluyEEJ workmen MIL
‘ 2 | Further details including Lzt Deetails can be sought over the mail
avaikable financeal statlements linkp=nlntadvisarcirpiegmakl Gom

(weilhy schedules) of two years, lists
of creditors are available al URL:

8, | Eligikility for resclution applicanis Datails can be souaht over the mall
unider section 2602)(h) of the Code linkpointadvisorycinpiigraar com
i availanle al URL,

1k | Last date for receipt of expression 11th February, 2025

. of inleresl

11, | Date af issue ol provisionad listof 2151 Fabwuary, 2026

prospactive resolution appéicants
i _ - : e __ . 12 | Last date for submission of 26th February, 2025
raned nntale honaria arsd S oae A R e : A s S chjections lo provisionallis
oy W"’“m i T &, [ DT Toata Steel 5 rating - "-'rL'J-I,'.J-nr.‘l. _..-ru:-,- —r -r\-. 3 - 13. | Date of issua -:-f!l'lngl listaf Bth March, 2025
prospective resolution appicants
N VR ARLAMLEFRELA GO 14, | Date of msue al nfarmation 13th March, 2025

memarandum, evaluston maltrix
and request for resolution plans o
prospectve resolution applicants

FI N._.ANCIALE_XP RESS

18, | Laast date for submisson of Tath Apeil, 2025
| resolution plans i
16, | Process email id to submit linkpointadvisonycirpi@gmail.com

“‘-F-hl-—-ﬂ- “i—l"“hili if SHEREL T T il b a . T S P LS S B BT SR T IF & R B S LT e R e e 0 P e e s R N e B E.ﬂﬁE?f__E_ﬁE-ﬁﬂI._‘-f_ﬂ:l_!%rﬂ_‘ll_l

Sdl-

Vishnu Kumar Tulsyan

Resolution Professional
Im the matter of Linkpoint Advisory Private Limited
Date: 25.01.2025 Riegn No: IBEIIPA-D011P-PO1428/2010-20/1 2525
\Place: Kolkata Aidress: P2, New C.).T. Road Unkt No, 210, Kolkata -F 00073
b Y’ L | K

IMPORTANT
Whalst care 1s taken pnor to acceptance of advertsing copy. It 15
not possible 1o venfy s contents. The Indian Express Limited
ik cannol be held ru"mn~»1h||a. for such contents, nor for any loss or
damage incurred as a result of transactions with companies, asso-
& cianons or individuals advertising 1n (1S newspapers of publica-

tuons. We therefore recommend that rcaders make necessary
inguines before sending any monies of entenng inlo any agree-
mients with advertisers or otherwise acting on an advertisement in
any manner whatsoever. Registered letters are not accepted in
response 1o box number advertisement.”

financialexpress.com

financialexp.epaptin

,.. . . . . Kolkata
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